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None for the applicant. 
Shri N.K.Sinha, Id. ASC for the respondents. 

0 R D E R [ oral ] 

it appears from the record that on the last two occasions no one 

appeared on behalf of the applicant when the case was called out. It 

seems tt the applicant has lost his interest in pursuing this matter. 

It is, thjfçre, dismissed for non prosecution. 

[Sudir 6Kumar ]M(A] 	 (Rekha Kumarj ]M[J] 
mps. 


